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Title: Need to take stringent action against the placement agencies involved inhuman

trafficking.
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HON. DEPUTY-SPEAKER: Shri Nishikant Dubey and Shri Bhairon Prasad Mishra are permitted to

associate with the issue raised by Shri Laxman Giluwa.

Hon. Members, the House will run up to 1300 hours because we have a meeting of
Business Advisory Committee. Therefore, | request the hon. Members whose names | am

calling to speak for only one minute each. Otherwise, | will not be able to call other Members.
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